Title: Need to restore law and order situation in the Rajasthan
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MR. SPEAKER: Nothing should go on record except what Prof. Rasa Singh Rawat says.

(Interruptions) *
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MR. SPEAKER: Shri Krishnadas, you have given a notice for Zero Hour. That is why | am calling you.
...(Interruptions)

MR. SPEAKER: Please take your seats. Then only, | can continue with the Zero Hour. Now, | have called Shri
Krishnadas.

...(Interruptions)

MR. SPEAKER: | cannot compel the Minister of Home Affairs to come and make a statement.
...(Interruptions)

MR. SPEAKER: Is there anything from the Government side?
...(Interruptions)

MR. SPEAKER: Hon. Members, please understand. The entire proceedings are being watched by the people of
India. What is this?

...(Interruptions)

MR. SPEAKER: Please take your seats. What is this? Now, Shri Krishnadas.
...(Interruptions)

* Not Recorded.

SHRI MADHAVRAO SCINDIA (GUNA): Hon. Speaker, Sir, | want to say something.

MR. SPEAKER: First of all, you ask your Members to take their seats.
...(Interruptions)

MR. SPEAKER: This is not a proper way to present a matter.
...(Interruptions)

MR. SPEAKER: Minister of Parliamentary Affairs, is there anything from the Government side?
...(Interruptions)

SHRI SUDIP BANDYOPADHYAY (CALCUTTA NORTH WEST): Mr. Speaker, Sir, the matter has been raised by
Shri Priya Ranjan Dasmunsi. ...(Interruptions)

MR. SPEAKER: No, no. | will call you.
SHRI SUDIP BANDYOPADHYAY: It has been an undemocratic action against the peaceful demonstration. We have



given a notice.
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...(Interruptions)
MR. SPEAKER: Shri Ramdas Athawale, | have not called your name. What is this?
...(Interruptions)
MR. SPEAKER: What is this? It is happening every day during the Zero Hour. It is creating a bad precedent.

SHRI MADHAVRAO SCINDIA: Sir, this is a very emotional matter. ...( Interruptions) There was an action against a
peaceful and democratic demonstration. ...(Interruptions) | would request, through you, the Minister of
Parliamentary Affairs to kindly consult the Minister of Home Affairs and respond to it.

SHRI RASHID ALVI: We have given a notice. ...(Interruptions)
MR. SPEAKER: | will call you.
...(Interruptions)

SHRI MADHAVRAO SCINDIA : What do they intend to do about this? Then, we will see how we are to react on their
response.

THE MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF INFORMATION TECHNOLOGY (SHRI
PRAMOD MAHAJAN): Sir, | will consult the hon. Home Minister and by evening | will come back to
you...(Interruptions)

MR. SPEAKER: Since Shri Krishnadas has given a notice, | have called his name.
...(Interruptions)

MR. SPEAKER: You will get time after him.
...(Interruptions)

MR. SPEAKER: Shri Rawat, please take your seat. You have already been given a chance to speak.
...(Interruptions)

SHRI K. YERRANNAIDU : Sir, | have to raise a very important issue. The Food Corporation of India is stopping to
procure food grains from Andhra Pradesh...(/nterruptions)



